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(b) No, Sir. The review of tho cases 
of Central government employees for 
r tention r otherwise in servic after 
attaining the age of SO/55 years and their 
p~ mature retirement in public intere t is a 
continuing roce . The rules in this behalf 
have. been part of the service condition for 
everal year. The report referred to in 

part (a) of the Question was m' sleading and 
did not corr ctly report the statement 
m de by the Deputy Mini ter at the Indian 
Institute of Public Ad'ministration~ Thi 
position w s immediatelY clarified through 
a pres n te and the ndian Expres. itself 
publish d a partial clarification in it<; 'issue 
dated 16.10.85. The Deputy Minister had 
mad no reference to rna dismissals or to 
the Supreme Court judgement , e bad 
clearly tat d that it wa the intention of 
the ov rnment to invest the Civil Service 
with authority and status so that ~t would 
b an effective in trument' for implementing 
governmental policy. 

(c) Pr mature retir ment of Govern-
ment servant under Rule 56 (j) of the 
Fundamental ~ules is not a punishment 
nd no civil consequences follow therefronT. 

It i, therefore, not necessary to erve a 
spow cau e n Uce on them before retiring 
th m und r thi rul. ' 

[Transla lion] 

Acqui ition of igh chnologies 

480. SHRI L RASAD pANDEY: 
Will the Mini ter of D FENC be plea ed 
to tat 

(a) wh ther it is a fact that Indian 
ore s ill their defenc preparedne s ar 
xperien ins . want of high technology and 

what vcr technology they h ve is d fectiye; 
nd 

(b) i 0 , action taken by th GOY en-
ment to acquir .high technologies and 
rernoY the other d fect /defici ncie ? 

STAlE NTH 
F C 

M NT (SHRI 
Sir. 

aT dn of th 
tly revi w dad 

cti n i tu D, wb n ver c nsi-
ry. to cquir hiah t chnololY 

and to remove observed deficiencies in 
order to upgrade performance, 0 as to 
nsure that highest state of d fence prepar-

edne s i maintained at all times. 

[English] 
Infiltration otForeigners from Bangla-

desh to Orissa 

481. SHRI ANADI CHARAN DAS : 
Will the Minister of HOME AFFAIRS be 
plea ed to' state : 

(a) whether it is a f ct that a large 
numb r of foreigner from Bangladesh have 
crossed over to Orissa in recent years and 
have mixed up with local people; 

(b) if so, what is their actual number; 
and 

(c) steps proposed to detect these 
foreigners and send them back to 
Bangladesh ? 

TH MIN 1ST R OF STATE IN THE 
DEPARTMENT OF INTERNAL 
SECUR TY (SHRI AR UN N HR U) : (a) to 
(c). Informatoin is being collected and 
will be laid on the Table of the House. 

"Action Plan on Forests Evolved by the 
International Experts Panel of th 

World Resources Institute 

482. SHR MAT K SHORI SINHA: 
SHRI RAM SINGH YADAV : 

. Will the PRIM 
pJeas d to state: 

MINISTER be 

(a) whether Government have seen 
th Action Plan on forest evolved by the 
international expert panel of ih World 
Resources Institute; 

(b) if 0, whether Government. have 
accepted its recommendation& i so far as 
they concern ndia; and 

(c) if 0, a lion intended to be taken 
n these recomm nd tions? 

T M NI TER 0 STATE IN TH 
MINIST Y 0 ENV RONMBNT AND 

ORESTS (SHRl Z. R. ANSARI) : (a) Th 
Government hav seen the Action Plan of 
th World Re our e In titut • 

(b) and (c . Th . Jan is being 
min d. 




